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1.  Sri Shailendra Singh Chauhan is present for Nagar Nigam. He informs 

us that after passing of the order dated 28.03.2023, the dairy which was 

being run illegally within the municipal limits has been removed. He has 

placed instructions in this regard, which are taken on record.

2.  None is present for the petitioner to press the present PIL.

3.   The PIL is disposed of accordingly. 

January 7, 2026
Anuj Singh
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